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WRITTEN ANSWERS TO QUES-
TIONS 

Peace talks In Nalaland 

(Sbrl Rem Barua: 
i Shrl R. S. Pandey: 
i Sbrl A. N. VId,.alankar: 
I Sbrl P. R. Cbalnaverll: 
i lib.! P. C. Bo..-h: 
I Shrl Yuh,.1 Slnlb: 

/

. Shrl Ram .... war Tanlla: 
!lhrl Naval habhakar: 
Shrl Hem Raj: 
SltrllllAti Saylt.1 Nllam: 
I Shrl M. L. Dwlyedl: 
Sh.1 S. C. Samanta: 
Sb.1 Subodb Ranllda: 
!lh.1 "Idya Charan Shukla: 
Shrl D. C. Sba.rJllll: 
Sbrl Blbhutl MIshra: 
Sh.i K. N. TlwU'J: 
foh.1 N. r. Yadab: 
Shrl rrakash Vir Shastri: 
Sh.rI laray Slqh 
Slddhanll: 
Shrl Surendra Pal SIUlb: 
Bbl'\ Vl.I,wa Nath Pandey: 
Sbrl D. D. Purl: 

.,. Sbrl Rukam ChaDd 
Kachhaya.,.a: 
Shrl Brlj Raj Slnlh: 
!ihrl 8aft: 
Shrl BaJrrl: 
Sbri Mobammed Ko,.a: 
Shrlmall TarII: .... _rt Sinha: 
Shrl Indrajlt Gupta: 
8hrl Ravlndra Varma: 

IShrl P. Venkata.ubbatah: Shrl V. B. GandbI: 
I Shrt Baaappa: 

I Shrimatl Renuka Ba.katakl: Sbrl S. N. Cbatu"e4J: 
Shrlmatl .... u Cbakravant,.: 

I Sbrl ledhe: Dri B. C. So,.: 

I Mallanjkumar VIja,.a AIwIda: 
Sbri P. It. Patel: 
I Sbri Tan smp: 
I Sh.rI It. Barua: 
I 8hr1 Rlmat.lqka: 
I Shrl Kajrolkar: 
I Shrl Madh .. LlDlay.: 
l Shrl Ram Sewak Tada,': 

Will Ih. MiDiRer of BlEw ... 1 A •• in 
b. pleased to state: 

(a) whether it is a fact ttlat peace 
talks in Nagaland have not made any 
sirniftcant progress 80 fa.' due 10 lhe 
non-acceptance of the Peace Missien 
proposals by the underground Nagas; 

(b) whether it is also a facl that h~ 

underg""und Nagas want to meet 
Mr. Phizo in London rot· consultation 
before flnalilling Iheh' attitude; and 

(c) if 10. wheth.r any BlTan,l!-
menls have been made for the pur-
pose? 

The Minister 01 E"te.nal Atr"ir. 
(Shrl Swann SlDp): (a) Prace laik, 
are continuing. The progre •• has un-
lortunately been insignificant. 

(b) and (c). The Naga un ~  

ground expressed " desire to .end on" 
Shri Kevi Yallay tt' contact Mr. Phl1.f) 
in London.. Passport facilities were 
IIranted to Sh.1 Kevi Yallay On h.s 
fulftlling all formalities as on In,11an 
national. 

Properties 01 IndlaDII In Zan.lbar 

fShr' Sureadra Pal SIUlh: Shrl ...... war Tan''': 
'5 J Shrl P. C. Bo..-h: 
• '1 Shrt 801ank1: 
I Sbri p. K. Beo: 
L Sh.1 Naruimha Redd,.: 

Will the Minister of Edemal Atr.l ... 
be pleBlled to state: 
(a) whether it i. a tact that the 

Zanzibar authorities have rceentlv 
confiscated urban properties ot Indian 
merchants on tAle island; and 

(b) il so, the acllon taken by Gov-
ernment in the matter! 

The Deput,. MlDIster In the III Inl.· 
tr,-of E"temal lUlu.. (Shrl 01"011 
SiIIIh): la) Yes, Sir. This i. in pur-
suance of their lIeneral polic)' anll i. 
not directed exclu.ively again,1 peop) , 
01 Indian origin. 

(b) Govemment hali not been call' d 
Upon to take any ,tepS so lar 

PakUla .. _t Rich Commb-
lIoDer'. 0IJIee I.. 8hlll0lll 

rSb.1 It. S. P .... ey: 

lllllrl O. C. Sharma: Shri p. C._: 
••. ~ y ........ SlDrb: 




